U4

I

/

U

y

n > ™ L
LA N w a

i

11600

il
AL

.,

New e

»

PR
01 HUIgul

A

L2118

{31

ai

N

A

AT

iy




post of Scisntist ‘B’ i the scale of pay of Re.8600-13560/- from the presen

Lo

post of ‘»upnn::t C’ i the scale of pay of Rs.16,060606-15,260/- wluch shall be

[ 81

a bar to his promotion to the post of Scientist ‘C” for a peniod of 5 years

o

from the date of this order. However, this order of reduction shall not

operate to postpone his future merements and on restoration he will be

allowed the pay which he would have drawn in the normal course but for lus
reduction to the lower post. He has also submitied the order dated 18.1.2006
whereby even the suspension order of the applicant has been revoked wiin
immnediate effect snd applicant has also joined the department. It is thus
submitted by counsel for the respondents that in  these circumstances
probably the applicant has not bothered to come fo the coutt today as this
34 has now become infructuous.
2. Both these orders are taken on record. However, since nong is present

1,

on behalf of applicant, this OA is disnussed for default and non-

h

prosecution. L}SK
{(Virs. Meera Chhibber)
Memiber {J)
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